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Waler Sapply ID Raral Areal 

9965. SHRI LOBO PRABHU: Will 
the Minister of HEALTH AND FAMILY 
PLANNING AND WARKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to state: 

(a) whether Government's altention has 
been drawn to the Editorial in the "Times 
of Indls" dated the 3rd May. 1970 under 
the heading 'Rural Water Supply' ; 

(b) the reasons for which estimated cost 
for rural water supply is Rs. 36,000 per 
ylllage In Indie when the UNICEF Plan for 
rock bound well' whIch is more difficult i. 
only of Rs. 11,000 ; 

(c) sioce every third village is without 
lIIfe source of drinkinll wnter the n~ 

wby big rivers are not tapped for wa: er 
lupply to a .roup of villages in the same 
way they arc now tapped for urt-an water 
supply; 

(d) the reasons why a survey for <uch 
Bupplles be not made and cost estimated 
which may be lower than the present cost of 
supplies from wells ; 

(e) since the amount incu"ed by 
Government i.e. Rs. 150 crore. for supply 
of water to 4,500 villages is unduly high, 
wbether Government have considered engag-
in. the private sect 'r for works, wbich if 
,Iven on tenders will be competitive; and 

(f) the reatlOns why all major works 
should not be flrst open to tenders before 
they are undertaken departmentally ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND ~  DEVELOPMENT (DR. S. 
CHANDRASEKHAR): (a) Yes, Sir. 

(bl She required information is given in 

tbe Annexure. 

(C) Regiooal water supply schemes to 
serve ICOuPS of Yillages from river sour.;es 
are taken up whenever economically feasible. 

(dl Special Investiaation Divisions bave 
been aet up in the yarlous States to under' 

take survey and estimate the cost of 
schemes. 

(e) and (fl. The outlay of about R •• ISO 
erores was on the various programmea for 

~ n of drinkinll water in villages 
iocludlol piped water supply, well CODStruc-
doD. raIOYadOD of willi etc. With tbIa 

outlay. 17,500 villages have been covered 
With piped water supply, about 4,18,700 new 
wells c·,nstructed, 3,0.,000 new hand operat-

ed tubewells provided and about 5,54.000 old 
wells renovated. The execution ot schemes is 
the resp()nslbilily of the State Governments 
who follow tbe rules and procedure pres-

cribed for execution of sucb works. It il. 
ho .... ever, understood that the State Govero-

menls call for tenders and let Ihe works 
done throulh contractors in such cases 
where Ihe work is not to be dono depart-
melltally. 

n~  

The estimated cost for Rural Water 
Supply depends upon a number of facton 
which include the population served, type 
and distance of source (whether it is a 
shallow OT deep well/tubeweli. aprlnl. canal 
or river) treatment needed (like filtration 
or iron removal) and type of supply (merely 
drawing of water from wells or tubewells 
through bandpumps, or supply through 
power pumps and over head tanks either 
through .treel hydrants or individual house 
conoectioos). 

The UNICEF in a recent communics-
tion to the Government of India have 
indicated tbat for providing drinking water 
supply througb hand pumps by boring 
18.078 wells in 11,655 villages. tbe total 
estimated outlay will be $18.S65 millions 
(about Rs. 13.50 crores) in which they have 
as.umed Government sbare to be $12.00 
millions and their shares to be $5.893 
millions. On Ihis basis, the avera .. cost of 
providing water supply per viila,c would 
work out to about Rs. 11,000. 

However, accordinl to the prolrammc 
envisaged earlier, the UNICEF had lodicated 
an assistance by way of rigs and other equip-
ments for a total sum of 14.50 millioni 
(about Rs. 3375 erores); on the ba,ls of 
which an allocation of Rs. 3.S0 crores bas 
been made io the Central "ector of Fourtb 
Plan to be given to the States over and 
Above their Plan ceilings With the help of 
these equipment8 the States will execute 
drinking ",ater ,upply schemes in villages 
located Is hlrdrock scarcity areas under tbe 
National Water Supply and sanitation Pr0-
gramme for which the ellPCllditure will be 
met by them from out of the State Plans 
for which Central assistance II given In the 
form nf block loana and block IP'BDls. An 
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aUocation of Rs. 131 crores has been car-
marked in the Fourth Plan for rural wllter 
8/1pply schemes, in State Sector On the 
basis of rough estimates, the average cost 
per vlllaa" works out Rs. 33,000 to 
R,. 40,000 for provision of piped water 
lupply /hand-pum!,s. 

The proposals now received from the 
UNICe F are being scrutinised. 

Family Planning Programme 

~  sAR I LOBO PRA BHU: Will 
the MInister of HEALTH AND FAMILY 

PLANNING AND ~  HOUSING 
AND URBAN DEVELOPMENT be pleased 
Ia atate : 

(a) the methods ,mployed to test the 

statistics of different items of Family Plann· 
iDa work and the percentage of errors 
discovered ; 

(b) the percentage of the tests subject 
to inquiry from the Individuals subject to 
operations; 

(c) the reas"ns why the individuals 
aubJCCt to plann;ng operations are not 
IP"0uped according to Iheir incomes. w that 
it can be ascertained from what ,trata the 
population is restricted; 

(d) Ihe reasons why each Family 
Planning C~n  should not have an advisolY 
council of registered d(lctors In the area 
by election from among themselves; and 

(e) the reas"ns why such 8 council 
should not be u,ed to check statistics and 
to programme work? 

THE MINISTER OF STATE TN THE 
MINISTRY OF HEALTH AND FAMILY 
PPANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (DR. S. 
CHANDRASEKHAR): (a) and (b). There 

are inbuilt checks and ~  provided to 
test the statistics of Sterilization and 
I.U.C.D work, as compensation money for 
these puO'oses IS given to the v.,lllntcer con-
cerned, the motIvator. the doctor, para-
medical staff, etc. In addition, the super-
vl!lory staff are required to test check' per 
cent of the sterilization and I.U C.D. cases 
for accuracy", to correctness of ale, dd~  

and other particulars. 

From tho reports received it i. obsened 
tbat the percentage of errors in the statistic. 
maintained is small. Further, full racts are 

beina ascertained flom the State Govern-
menU. 

(c) Record of income of ind;viduall 
undergoing sterillza ion operations is kept 
and their grouplnll income· wise can, therefore, 
be a !tempted. 

(d) Normally, in any urban locality 
there will hardly be more than I or 2 

~ d medical practitioners in the area 
covered by each urban centre and similarlv 
in the Rural areas too the number of 

realstered practitioners will be hardly I or 
2 per PrJmary Health Centre. It is. therc-
fore, not practicable to form Advisory 
Committee for Family Plonning Centres 
consisting of registered doctor. by election 

from among themselves. 

(e) Docs not arise. 

Sale of DrulI tbroulb Public Sector 
~  

9967. SHRI LOBO PRABHU: Will 
the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
be pleased to state : 

(a) the arransements beinS made of the 
prices of stocks purchased at old price5 
which remain with the rotailers, after the 
new prices come into effect ; 

Ib) whether ~ n n  propose to ,ell 
druss of which the retail ~ cannot be 
marked on their containers only throulh 
public sector agencies. includfnl the rural 
dispensaries which could be allowed to take 
such agencies ; and 

(c) whether t ae regittered practitioners in 
every block would be a •• ocia:ed with 
popularisation and distribution of druss, 
throuah committees at block level? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (a) While 

introducing the new pricing policy for druls. 
reasonable margin of time will be allowed 

for liquidation of stocles purchased at old 
prices. 

(b) and (e). Government have DO such 

proposal UIlder consideration, at proaent. 




